IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[Name of C A No. Date of Case No. Cou
No.|Applicant Appllcatlon Fee

19.06.2025

Notified
amount

to be pai

Rejec
Status

A PANDA 146848/202519.06.2025 |ABLAPL/6496/2025 o | c
|2 [PK PAL |46866/2025|19.06.2025 ABLAPL/6424/2025 [10 | c |
3 |ck RoUT |46868/2025(19.06.2025 |ABLAPL/6426/2025 [10 | c |
4 |PK MOHANTY  |46872/2025|19.06.2025 |ABLAPL/6442/2025 |10 | c
T 46878/2025(19.06.2025 |FAO/190/2025 10 c
6 lomrreramorpy |16881/2025(19.06.2025 |RVWPET/151/2025 |10 c
7 |B.M.SARANGI |46890/2025|19.06.2025 |CRLMP/657/2025 |10 | c |
'8 |B.M.SARANGI |46891/2025|19.06.2025 |CRLMP/662/2025 |10 | c |
9 |P.K.MALLICK |46894/2025|19.06.2025 |WP(C)/15256/2025 |10 | c
10 |P.K.MALLICK |46895/202519.06.2025 |WP(C)/15209/2025 [10 | c |
‘11 e ‘46898/2025‘19.06.2025 WP (C) /15403/2025 ’10 ‘ ‘c ‘
12 |A.K.ROUT 146901/2025(19.06.2025 |WP(C)/15990/2025 [30.00 | c |
113 |S.SAHOO 146909/202519.06.2025 |[WP(C)/13343/2025 |10 | c |
14 |K.K.BHUYAN  |46910/2025|19.06.2025 |WP(C)/13230/2025 [10 | c |
15 |P.K.MOHANTY |46911/2025|19.06.2025 |WP(C)/16127/2025 |10 | c |
16 |NO BODY 146913/2025(19.06.2025 |[WP(C)/15057/2025 [10 | c
17 |DILLIP SAMAL [46919/2025|19.06.2025 |WP(C)/16083/2025 |10 | c
‘18 mo A ‘46924/2025‘19.06.2025 C) /16026/2025 ’10 ‘ ‘c ‘
19 [P K MOHANTY [46927/2025(19.06.2025 |MATA/75/2025 o | c |
20 [B DAS 146936/2025/19.06.2025 WP (C)/22236/2014 |10 | c |
21 M K SWIAN 146937/202519.06.2025 |WP(C)/22236/2014 |10 | c |
22 |B.K. SWAIN  |46938/2025|19.06.2025 |WP(C)/37471/2020 |10 | c |
document
available
23 |FALGUNI 46939/2025(19.06.2025 |0JC/5715/1999 7 égs,court U
fee to ba
paid.
24 |B K SWAIN 146940/2025(19.06.2025  |[WP(C)/37471/2020 [10 | c |
document
25 |B RANA 46941/2025|19.06.2025 C)/5726/2012 |7 izailable U
dms, court




fee to ba ‘

paid. ‘

26 |D K JENA 146942/2025(19.06.2025 |0JC/401/1956 |7 | U

27 |B MISHRA 146943/2025(19.06.2025 |WP(C)/3545/2008 |7 | v

28 |J R NAYAK 146944/2025(19.06.2025 |CRLREV/698/2017 |7 | .

29 |MADAN DAS 146945/2025(19.06.2025 |ABLAPL/5069/2025 [10 | c |
document
available

30 |S NAYAK 46946/2025(19.06.2025 |WP(C)/12056/2013 |7 é;s,court U
fee to ba
paid.
document
available

31 B K DAS 46948/2025(19.06.2025 |FA/380/1989 7 3$s,court U
fee to ba
paid.

32 |s pas 146949/2025(19.06.2025  |WP(C)/12872/2009 |7 | CH
document
available

33 |G S DAS 46951/202519.06.2025 |0JC/9358/2001 7 éis,court U
fee to ba
paid.
document
available

34 |R K BEHERA  |46952/2025(19.06.2025 |0JC/17916/1998 |7 égs,court U
fee to ba
paid.

35 |s c pas 146955/202519.06.2025 |WP(C)/22662/2015 |7 | o

36 |B.K. SWAIN  [46957/2025|19.06.2025 [WP(C)/17311/2020 |10 | lc |

37 |K K PANDA 146958/2025/19.06.2025 |ABLAPL/6401/2025 (10 | c |

38 |P K JENA 146959/2025(19.06.2025  |WP(C)/14245/2022 |7 | u |

‘39 H K BHOL ‘46961/2025‘19.06.2025 WP (C) /19277/2020 ’7 2520'3*5'OO‘U ‘

40 |B.K. SWAIN  [46962/2025[19.06.2025 [WP(C)/17311/2020 |10 | lc |

41 |S MOHARANA  |46963/2025|19.06.2025 |FAO/305/2023 |7 | u |

42 |R K BARIK 146964/2025(19.06.2025 |WP(C)/17441/2017 |7 | S

143 |A MOHANTY 146965/2025(19.06.2025 |[WP(C)/16157/2025 [10 | c |

44 |B K SINGH 146969/2025(19.06.2025 |[WP(C)/13301/2025 [10 | c |

145 |M DAS 146970/2025(19.06.2025 |[WP(C)/12131/2025 [10 | c |

46 |B.K. SWAIN  |46971/2025|19.06.2025 |WP(C)/24191/2020 |10 | c |

47 |B.K. SWAIN  |46972/2025|19.06.2025 |WP(C)/24191/2020 |10 | c |

48 |H S DEO 146973/2025(19.06.2025 |ABLAPL/6417/2025 [10 | c |

49 |B.K. SWAIN  |46975/2025(19.06.2025 |WP(C)/24192/2020 |10 | c |

50 [B.K. SWAIN  |46976/2025|19.06.2025 |WP(C)/24192/2020 |10 | c |

51 [B.K. SWAIN  |46978/2025|19.06.2025 |WP(C)/24193/2020 |10 | c |

52 |B.K. SWAIN  |46979/2025|19.06.2025 |WP(C)/24193/2020 [10 | c |




53 |MADAN DAS 146980/2025/19.06.2025 |ABLAPL/6435/2025 |10 | c |
54 [B.K. SWAIN  |46981/2025|19.06.2025 |WP(C)/24194/2020 |10 | c |
55 |B K SWAIN 146982/202519.06.2025 |WP(C)/26739/2020 |10 | c |
56 |P N NAYAK |46983/2025|19.06.2025 |ABLAPL/6451/2025 [10 | c |
57 |K K PANDA 146984/2025|19.06.2025 |ABLAPL/6455/2025 [10 | c |
58 [B.K. SWAIN  |46985/2025|19.06.2025 |WP(C)/36444/2020 |10 | c
59 [B.K. SWAIN  [46986/2025(19.06.2025 |WP(C)/36496/2020 |10 | c
60 |N C SINHA 146991/2025(19.06.2025 |ABLAPL/6503/2025 [10 | c |
61 |P N NAYAK 146992/2025(19.06.2025 |ABLAPL/6679/2025 |10 | c |
62 |J P KAR 146994/2025(19.06.2025 |WP(C)/15749/2025 |7 | v
63 |J P KAR 146995/202519.06.2025  |[WP(C)/3595/2025 |7 | u |
64 |P K SWAIN 146997/202519.06.2025 |WP(C)/14817/2025 |7 | SR
65 |N K RATH 146998/2025(19.06.2025 |WP(C)/1520/2025 |7 | SR
66 |P BEHERA 147000/202519.06.2025 |[WP(C)/11492/2025 |7 | SR
67 |A K PANDA 147001/2025(19.06.2025 |WP(C)/15859/2025 |7 | SR
68 |J P KAR 147002/202519.06.2025 |WP(C)/13283/2025 |7 | SR
69 |B BEHERA 147008/2025(19.06.2025  |[WP(C)/3509/2025 |7 | o
70 |G BEHERA 147009/2025(19.06.2025  |[WP(C)/13194/2025 |7 | o
71 |J P KAR 147010/2025(19.06.2025  |[WP(C)/32791/2024 |7 | o
72 |M MISHRA 147011/202519.06.2025 |MACA/271/2025 |7 | SR
73 |K PARIDA 147012/202519.06.2025 |[FAO/201/2025 |7 | SR
74 |G R PATRA 147014/2025|19.06.2025 |CRLLP/54/2016 |7 | R
75 |MADAN DAS 147018/2025(19.06.2025 |ABLAPL/6507/2025 |10 | c |
‘76 EgﬁigDiéUT ‘47020/2025‘19.06.2025 ABLAPL/6506/2025 ‘10 ‘ ‘c ‘
77 |B TRIPATHY  |47021/2025|19.06.2025 |ABLAPL/6564/2025 |7 | oo
78 |B MISHRA 147022/2025(19.06.2025 |ABLAPL/6524/2025 |10 | c |
79 |B TRIPATHY  |47023/2025|19.06.2025 |ABLAPL/6577/2025 |7 | oo
80 |B TRIPATHY  |47024/2025|19.06.2025 |ABLAPL/6568/2025 |7 | oo
‘81 o L NIRYR ‘47025/2025‘19.06.2025 ABLAPL/6523/2025 ‘10 ‘ ‘c ‘
82 |J P KAR 147026/2025(19.06.2025 |ABLAPL/6601/2025 |7 | oo
183 |J P KAR 147027/2025(19.06.2025 |ABLAPL/6548/2025 |7 | o
84 |B K LENKA 147028/2025(19.06.2025 |CRLREV/261/2025 |7 | o
85 |A K PANDA 147029/2025(19.06.2025  |CRLMC/2052/2025 |7 | o
186 |M BASU 147031/2025(19.06.2025 |CONTC/6831/2024 |7 | o
87 |N K RATH 147033/2025(19.06.2025  |CMP/396/2025 |7 | v
88 [B DAS 147044/2025/19.06.2025 |CONTC/656/2025 |10 | lc |
89 |A.K.ROUT 147045/2025(19.06.2025  |[WP(C)/15979/2025 [10 | c |
90 lomr o o0 A 147046/2025 (19.06.2025 WP (C) /1485172025 |10 c

91 omr o o0 A 147047/2025 [19.06.2025  We (C) /14864/2025 |10 c

92 | On T ROt A 149048/2025 (19.06.2025 WP (C) /14840/2025 |10 c




93 |L.D.PANDA 147049/2025/19.06.2025 |WP(C)/12869/2025 |10 | c |
94 |A.K.PANDA 147050/2025/19.06.2025 |[WP(C)/1704/2023 |10 | c |
95 |K.K.RATH 147051/2025/19.06.2025 |WP(C)/16439/2025 |10 | c |
96 |CHINTU SAMAL |47052/2025(19.06.2025 |WP(C)/16320/2025 |10 | c
GOBINDA
97 | HANDRA DAg |47056/2025|19.06.2025 WP (C)/15500/2025 |10 c
98 |L.D.PANDA 147057/2025/19.06.2025 |WP(C)/14903/2025 |10 | c |
BIJAYALAXMI
99 [orto0 47058/2025(19.06.2025 |CONTC/1569/2025 |10 c
PITAMBAR
100 | o 47061/2025(19.06.2025 |CONTC/1563/2025 |10 c
101 |A.K.BARIK 147063/2025(19.06.2025 |MACA/101/2025 0 | c |
102 |[PK JENA 147066/202519.06.2025 |ABLAPL/4294/2025 |10 | c
1103 |A.K.NAYAK 147069/2025(19.06.2025 |[WP(C)/26624/2023 |10 | c |
1104 M K SWAIN 147071/2025(19.06.2025 |ABLAPL/13208/2024 |10 | c |
1105 |R.K.SAHU 147072/2025(19.06.2025  |[WP(C)/9229/2025 |10 | c |
TAPAN KUMAR
106 | ok 47073/2025(19.06.2025 |WP(C)/32798/2024 |10 c
TAPAN KUMAR
107 | ok 47074/2025(19.06.2025 |WP(C)/11573/2025 |10 c
108 D D MOHANTY |47079/2025(19.06.2025 |WP(C)/16124/2025 |10 | c |
109 [P K MOHANTY [47082/2025|19.06.2025 |WP(C)/28082/2024 |10 | c |
110 |[P K MOHANTY |47086/2025(|19.06.2025 |CRLREV/209/2025 |10 | c |
111 |AFRAAZ SUHAIL |47088/2025|19.06.2025 |CRLREV/294/2025 (10 | c |
112 |P BEHERA 147089/2025(19.06.2025  |[WP(C)/13239/2025 |10 | c |
‘113‘32§2§$§H ‘47090/2025‘19.06.2025 WP (C) /16266/2025 ‘10 ‘ ‘c ‘
114 |R.K.SAHU 147091/2025(19.06.2025 |[WP(C)/12662/2025 [10 | c |
115 |[S.K.BEHERA  |47092/2025|19.06.2025 |WP(C)/16212/2025 |10 | c |
116 [B.K.PARDHI  |47093/2025|19.06.2025 |WP(C)/15860/2025 |10 | c
117 |A.K.MISHRA  |47096/2025|19.06.2025 |WP(C)/16617/2025 |10 | c |
PRADEEP
‘118 CAHERA ‘47100/2025‘19.06.2025 WP (C) /13523/2025 ‘10 ‘ ‘c ‘
1119 |S K SWAIN 147101/202519.06.2025 |WP(C)/11492/2025 |10 | c |
1120 |DIBAKAR SAMAL |47102/2025(|19.06.2025 |WP(C)/16405/2025 |10 | c |
121 |A K SWAIN 147104/202519.06.2025 |WP(C)/1390/2025 |10 | c |
122 |[SANGRAM DAS |47105/2025(19.06.2025 |WP(C)/12234/2025 |10 | c |
1123 |S BEHERA 147106/202519.06.2025 |WP(C)/16347/2025 |10 | c |
124 |D D MOHANTY |47110/2025|19.06.2025 |WP(C)/16136/2025 |10 | c |
1125 |G. R. DAS 147113/2025(19.06.2025 |ABLAPL/6481/2025 |10 | c |
126 M. R. BARIK |47114/2025|19.06.2025 |ABLAPL/1294/2025 |10 | c |
‘127 SR KUMAR ‘47115/2025‘19.06.2025 ABLAPL/6393/2025 ‘10 ‘ ‘c ‘
1128 [B DAS 147121/202519.06.2025 |WP(C)/16104/2025 |10 | c |
1129 |B DAS 147122/202519.06.2025 |WP(C)/16108/2025 |10 | c |
130 |RABINDRA 147123/202519.06.2025 |WP(C)/16262/2025 |10 | c |




| |KUMAR PATNAIK

RABINDRA

| |
‘131 KUMAR DATNALK 47124/2025‘19.06.2025 WP (C) /16264/2025 ‘10 ‘ ‘c ‘
132 |H K DAS 147125/2025(19.06.2025 |[WP(C)/16247/2025 [10 | c |
1133 |A K PANDA 147126/2025(19.06.2025 |[WP(C)/15864/2025 [10 | c |
134 M K NAYAK 147127/2025(19.06.2025 |[WP(C)/15583/2025 [10 | c |
‘135 o ‘47130/2025‘19.06.2025 CRIMC/1955/2025 ‘7 ‘ U ‘
1136 |S MOHANTY 147131/2025(19.06.2025 |[WP(C)/16071/2025 [10 | c |
1137 |S MOHANTY 147132/2025(19.06.2025 |[WP(C)/16071/2025 [10 | c |
‘138 S UHAR 47133/2025‘19.06.2025 WP (C) /16088/2025 ‘10 ‘ ‘c ‘
1139 D SAMAL 147135/2025(19.06.2025 |CRLA/355/2019 0 | c |
1140 D SAMAL |47139/2025(19.06.2025 |CRLA/78/2017 10 | c |
141 [MR SAHOO 147142/202519.06.2025 |ABLAPL/6561/2025 |10 | c
142 MR SAHOO |47143/2025(|19.06.2025 |ABLAPL/6559/2025 [10 | c |
143 M R SAHOO 147144/202519.06.2025 |ABLAPL/6557/2025 |10 | c
144 M R SAHOO |47145/2025(|19.06.2025 |ABLAPL/6556/2025 [10 | c |
145 M R SAHOO 147146/2025/19.06.2025 |ABLAPL/6555/2025 |10 | c
146 M R SAHOO |47147/2025(|19.06.2025 |ABLAPL/6537/2025 [10 | c |
147 |J.KAMILA |47149/2025(19.06.2025 |WP(C)/14471/2025 [10 | c |
148 |J P KAR 147150/2025(19.06.2025  |WP(C) /32798/2024 |7 | v
‘149 EéﬁigDiiRDHI ‘47151/2025‘19.06.2025 BLAPL/2102/2025 ’10 ‘ ‘c ‘
150 |S K DASH 147154/2025(19.06.2025 |WP(C)/32966/2024 [10 | c |
151 |A K NAYAK |47155/2025(19.06.2025 |WP(C)/12762/2025 [10 | c |
1152 |T SWAIN 147156/2025/19.06.2025 [WP(C)/11577/2025 |10 | c
1153 |M.NAYAK 147158/202519.06.2025 |[WP(C)/16000/2025 |10 | c
154 |B.MISHRA 147160/2025(19.06.2025 |[WP(C)/15711/2025 [10 | c |
155 |G S MOHANTY [47162/2025|19.06.2025 |WP(C)/15915/2025 |10 | c |
156 |G.K.BEHERA  |47163/2025|19.06.2025 |WP(C)/14679/2025 |10 | c |
1157 |[P K NAYAK 147164/202519.06.2025 |WP(C)/15855/2025 |10 | c |
158 |G.K.BEHERA  |47165/2025|19.06.2025 |WP(C)/14692/2025 |10 | c |
1159 |D SWAIN 147167/2025(19.06.2025 |[WP(C)/16034/2025 [10 | c |
1160 |D SWAIN 147168/2025/19.06.2025 |WP(C)/16033/2025 |10 | c |
161 D SWAIN 147169/2025(19.06.2025 |[WP(C)/16031/2025 |10 | c |
1162 D SWAIN 147170/202519.06.2025 |WP(C)/16028/2025 |10 | c |
163 | on 8 POMAR 14919172025 ]19.06.2025  |wp(C) /16195/2025 |10 c
164 o0 ANER KOMAR 149192/2025[19.06.2025  |we (C) /16212/2025 |10 c
165 |ooon to It 147173/2025(19.06.2025  |WE (C) /14948/2025 |10 c
1166 |Y DAS 147174/2025(19.06.2025 |CMP/1260/2024 0| c |
1167 [B SINGH 147175/202519.06.2025  |CMP/1240/2024 0 | c |




168 |B BEHERA 147176/202519.06.2025 |CMP/1376/2024 0 | c |
1169 B SAMAL 147178/2025(19.06.2025 |[WP(C)/15897/2025 [10 | c |
170 B D BISWAL  [47179/2025(19.06.2025 |WP(C)/16107/2025 |10 | c |
171 |[H SUNDARA 147181/2025(19.06.2025 |CRLMC/902/2025 |10 | c
1172 |A K SWAIN 147182/2025(19.06.2025 |CRLMP/559/2025  [10 | c |
1173 [N PANDA |47184/202519.06.2025 |CRLMP/147/2025 |10 | c |
1174 [P C DAS 2 147186/2025(19.06.2025 |CRLMC/2064/2025 [10 | c |
1175 [P K PANI 147187/2025(19.06.2025 |[BLAPL/5508/2025 [10 | c |
1176 |P.C.DASH 147188/202519.06.2025 |TRP(C)/192/2020 |10 | c |
177 |2 oo RERER 14918972025 (19.06.2025  |aBLAPL/11964/2024 |10 c

178 o rmangay (4719072025 (19.06.2025  |[BLAPL/5510/2025 |10 c

179 o murraanoay |47191/2025(19.06.2025  |BLAPL/5511/2025 |10 c

180 B K MOHARANA |47193/2025[19.06.2025 |BLAPL/5651/2025 (10 | c |
181 |[P N NAYAK 147196/202519.06.2025 [BLAPL/5505/2025 |10 | c
182 |[SUBAS SAMAL |47197/2025[19.06.2025 |BLAPL/4241/2025 (10 | c |
183 |[SUBAS SAMAL [47198/2025(19.06.2025 [BLAPL/4273/2025 [10 | c
184 |[SUBAS SAMAL [47199/2025(19.06.2025 [BLAPL/5501/2025 (10 | c
‘185 e ‘47200/2025‘19.06.2025 BLAPL/5566/2025 ’10 ‘ ‘c ‘
186 |[H K MOHANTA [47201/2025(19.06.2025 |WP(C)/16226/2025 |10 | c
187 [L C BEHERA  [47202/2025(19.06.2025 |BLAPL/8455/2024 |10 | c |
1188 |G C JENA 147203/2025/19.06.2025 |[WP(C)/12626/2022 |10 | c
189 [P K MISHRA  [47204/2025(19.06.2025 |BLAPL/9880/2024 |10 | c |
‘190 ggggiAKUMAR ‘47207/2025‘19.06.2025 BLAPL/5517/2025 ’10 ‘ ‘c ‘
191 |S K SAHU 147219/2025/19.06.2025 |[WP(C)/4804/2025 |10 | c
1192 |T K NAYAK 147220/2025|19.06.2025 |WP(C)/4804/2025 [10 | c |
193 |S K SAHU 147221/2025(19.06.2025 |WP(C)/14968/2025 [10 | c |
194 |S K SAHU 147222/202519.06.2025 |[WP(C)/15407/2025 |10 | c
‘195 iii;ZRAM ‘47224/2025‘19.06.2025 WPCRL/57/2025 ‘10 ‘ ‘c ‘
1196 |S K SAHU 147225/202519.06.2025 |WP(C)/15466/2025 |10 | c |
1197 |S K SAHU 147226/2025(19.06.2025  |[WP(C)/14337/2025 |10 | c |
1198 |T K NAYAK 147227/202519.06.2025 |WP(C)/12075/2025 |10 | c
1199 |S K SAHU 147228/2025/19.06.2025  |[WP(C)/5939/2025 |10 | lc |
200 |T K NAYAK 147229/202519.06.2025 WP (C)/32791/2024 |10 | c |
201 |S K BEHERA  |47230/2025|19.06.2025 |WP(C)/9874/2025 |10 | c |
202 K. K. PANDA |47231/2025|19.06.2025 |ABLAPL/6531/2025 |10 | c |
203 K. K. PANDA |47232/2025|19.06.2025 |ABLAPL/6533/2025 |10 | c |
204 |C. R. KAR 147234/2025(19.06.2025 |[BLAPL/5679/2025 |10 | c |
205 |P. K. BARIK |47235/2025|19.06.2025 |BLAPL/5532/2025 |10 | c |
206 |SARAT KU. 147236/2025(19.06.2025  |[WP(C)/15492/2025 [10 | c |




| |PRADHAN | |

| |
207 |H K MOHAPATRA[47237/2025(19.06.2025 |WP(C)/16078/2025 |10 | c |
208 M K NAYAK 147238/2025(19.06.2025 [WP(C)/14575/2025 [10 | c |
‘209 SROHML RANJAN 47239/2025‘19.06.2025 WP (C) /24807/2022 ‘10 ‘ ‘c ‘
210 |PC DAS 147240/2025(19.06.2025 |[WP(C)/15364/2025 [10 | c
211 |[s SAMAL 147243/202519.06.2025 |WP(C)/12869/2025 |10 | c |
| | | Total 12013

NIC




